HIGH COURT OF JAMMU AND KASHMIR AND LADAKH
AT JAMMU

% %k %k %k %k k

NOTICE

Take notice that in order to weed out the infructuous
cases, the Advocates are requested to furnish the list of
infructuous cases which are 20 years old and above.

Take further notice that 20 years and above old cases listed
in the month of September, 2023 or thereafter, shall be listed
after 15" of August, 2023 and shall be taken up for hearing with
the consent of parties/counsels by seeking advancement of date
of hearing, wherever needed. The list of all such matters is
annexed herewith as Annexure —“A” (Division Bench matters)
and Annexure-“B” (Single Bench matters).

Dated this the 5" day of August, 2023.

-

Registrar (Judicial)
of & 25
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LIST OF CASES PENDING IN JAMMU WING OF HIGH COURT UPTO YEAR 2003

DIVISION BENCH MATTERS

S.NO. TYPE NO YEAR |PETITIONER RESPONDENT DATE NEXT |PURPOSE
1 CPCR 9 1976 |ROBKAR G.D.SHARMA,ADVOCATE 07-08-2023 |SPECIALLY ORDERED CASES
¥ CPCR 1978 |[STATE G.D.SHARMA AND ANR. 07-08-2023 |SPECIALLY ORDERED CASES
3 CPCR 1979 |[ROBKAR G.D.SHARMA 07-08-2023 |SPECIALLY ORDERED CASES
4 CRCH 1987 |[STATE OF JAND K G.D.SHARMA 07-08-2023 |SPECIALLY ORDERED CASES
5 CPCR 12 1987 |STATE G.D.SHARMA 07-08-2023 [SPECIALLY ORDERED CASES
6 CRA 5 1956 |KARNAIL SINGH AND ORS. STATE OF J AND K 25-07-2023 |FOR FINAL HEARING
/ CONF 17 1996 [STATE JEET RAJ AND ORS. 25-07-2023 |FOR FINAL HEARING
8 APPCR 257 1999 |G.D.SHARMA STATE 07-08-2023 [SPECIALLY ORDERED CASES
9 ITA 1 2001 |DEWAN MODERN BREWERIES INCOME TAX APPELLATE AND ORS 23-08-2022 |[FOR FINAL HEARING
10 ITA 2 2001 |DEWAN MODERN BREWERIES INCOME TAX APPELLATE AND ORS 23-08-2022 |FOR FINAL HEARING
11 ITA 3 2001 |DEVANS MODERN BREWERIES INCOME TAX APPELLATE AND ORS 23-08-2022 |[FOR FINAL HEARING
12 CRAA 21 2001 |STATE OFJANDK HAJI KALA AND ORS. 28-03-2023 |[FORJUDCEMENT
13 SWpP 1957 2001 |NATH SINGH AND ORS. HIGH COURT OF J AND K AND ORS. HCOURT 10-08-2023 |FOR FINAL HEARING
14 SWpP 2190 2001 |MOHD.IQBAL SHEIKH AND ORS. HIGH COURT OF J AND K AND ORS. 10-08-2023 |FOR FINAL HEARING
15 SWp 2204 2001 |SWARN SINGH AND ANR. HIGH COURT OF J AND K AND ORS. 10-08-2023 |FOR FINAL HEARING
16 SWP 2206 2001 |KULDIP KUMAR AND ORS. HIGH COURT OF J AND K AND ORS. 10-08-2023 |[FOR FINAL HEARING
17 LPAOW 66 2002 |DR.MARIANNE SAYEED AND ORS. STATE TH. REVENUE DEPTT. AND ORS. 27-02-2020 |FOR FINAL HEARING
18 SWP 888 2002 |ABDUL SALAM DAR HIGH COURT OF J AND K AND ORS THROUGH REGISTRAR GE| 03-08-2023 |FOR FINAL HEARING
19 ITA 4 2003 |DEVANS MODERN BREWERIES LTD. INCOME TAX APPELLATE TRIBUNAL AND ORS. 23-08-2022 |FOR FINAL HEARING
20 ITA 5 2003 |DEVANS MODERN BREWERIES LTD. INCOME TAX APPELLATE TRIBUNAL AND ORS. 23-08-2022 |FOR FINAL HEARING
21 ITA 6 2003 |DEWANS MODERN BREWERIES LTD. INCOME TAX APPELLATE TRIBUNAL AND ORS. 23-08-2022 |FOR FINAL HEARING
22 ITA 7 2003 |DEWANS MODERN BREWERIES LTD. INCOME TAX APPELLATE TRIBUNAL AND ORS. 23-08-2022 |FOR FINAL HEARING
23 PIL 292 2003 |SUNIL KOUL STATE OF J AND K AND ORS. 09-08-2023 |FOR ADMISSION After Notice




? Anex e - B’
LIST OF CASES PENDING IN JAMMU WING OF HIGH COURT UPTO YEAR 2003

SINGLE BENCH MATTERS

S.NO. _ [TYPE NO | YEAR |PETITIONER RESPONDENT DATE NEXT |PURPOSE
1 Jowp 97 1979 _|SYED LUTFULLAH SHAH AND ANR] A.W_KIRPAK SUPDT. ENGINEER AND ORS. 28-09-2023_|FOR FINAL HEARING
2__ Jowp 930 | 1991 |SADA NAND J AND K SPECIAL TRIBUNAL AND ORS. 01-01-5000 |FOR FINAL HEARING
3 [csA 30 1995 |ANIL KUMAR AND ORS. ARUN PARKASH AND ORS. 05-09-2023 |FOR TAKING STEPS
4 |csA 31 1995 |ANIL KUMAR AND ORS. ARUN KUMAR AND ORS. 05-09-2023 |FOR TAKING STEPS
5 [csA 32 1995 _|ANIL KUMAR AND ORS, BODH RAJ AND ORS. 05-09-2023_|FOR TAKING STEPS
6 |vA 122 | 1996 |STATE TH. FOREST DEPTT. AND ORS. MALIK MOHD.AMIN AND ORS. L/R M.M.QASIM 08-08-2023|FOR FINAL HEARING
7 |owp 647 | 1996 |RAVI KUMAR AND ORS. STATE OF J AND K AND ORS. 22:08-2023_|FOR FINAL HEARING
8 |CsA 22 1998 |SWAMI VIVEKANAND ADARSH VIDYA MANDIR |BAL KRISHAN AND OTHERS 19-09-2023_|FOR FINAL HEARING
5 |cFa 36 1939 _|KRISHNA GUPTA AND ORS, D.D.SADHOTRA AND ORS. 05-09-2023|FOR FINAL HEARING
10__|CCROS 43 1999 |D.D.SADHOTRA KRISHNA GUPTA AND ORS. 05-09-2023|FOR FINAL HEARING
11__[OWPED | 312 | 2000 |GUPTA MODERN BREWERIES STATE TH. COMMR. EXCISE AND ORS. 09-08-2023 _|FOR FINAL HEARING
12 |owp 1033|2000 'RANIKOUR AND OTHERS CTATE OF J AND K AND ORS. 01-08-2023_|FOR ADMISSION Af:er Notice

13 [swe 2026|2000 |KEHAR SINGH AND ORS JAMMU RURAL BANK AND ORS 01-01-5000 |FOR FINAL HEARING
14 [swp 2276|2000 |KULDIP RAJ AND OTHERS UNION OF INDIA AND OTHERS 08-07-2021_|FOR FINAL HEARING
15 |cp 7 2001 |RESERVE BANK OF INDIA SUNRISE INVESTMENT AND FINANCE LTD. 22-09-2022_|FOR ORDERS After Notice
16 |CFA 19 2001_|IQBAL SINGH DURGA DEVI AND ORS. 01-01-5000 |FOR FINAL HEARING
17__|owp 57 2001_|VIMALA GUPTA AND ANR. REVENUE MINISTER AND ORS. 22-08-2023_|FOR FINAL HEARING
18 |CPOWP | 101 | 2001 |KUNDAN LALAND ORS. AJAY KUMAR BHATIA, SECRETARY, MHA AND ORS. 11-09-2023 _|FOR ORDERS After Notice
19 [owp 122_| 2001 |ADMINISTRATOR JAMMU MUNICIPALITY __|CHAIRMAN,SPLTRIBUNAL AND ORS 28:08-2023_|FOR ORDERS After Notice
20 _|CPOWP | 191 | 2001 |VARINDER SUDAN GULZAR AHMED QURESHI AND ORS. 04-10-2023_|FOR ORDERS After Notice
21__[owp 330 | 2001 |MUKAND LAL J AND K SPL.TRIBUNAL AND ORS 17-08-2023 _|FOR FINAL HEARING
22__[owerT 547 | 2001 |DEVANS MODERN BREWERIES LTD. COMMISSIONER OF INCOME TAX AND ANR. 23-08-2022|FOR FINAL HEARING
23 [swp 935 | 2001 |GURDASS CHAND STATE OF J AND K AND ORS, 01-01-5000_|FOR JUDGEMENT
24__|swp 1039|2001 |ROOP CHAND MEENA UNION OF INDIA AND ORS. 01-01-5000 |FOR FINAL HEARING
25 |swp 1370 | 2001 [S.C.UPPAL STATE OF J AND K AND ORS. 01-01-5000 |FOR FINAL HEARING
26 |AA 10 2002__|REHMAT ULLA BHAT AND ORS. J AND K STATE FOREST CORP. AND ORS. 17-08-2023_|FOR FINAL HEARING
27__|cFA 10 2002__|DES RAJ NAGPAL U.0.I. AND ANR. 01-01-5000 |RESERVE FOR JUDGEMENT
28__|cFA 11 2002__|UNION OF INDIA DES RAJI NAGPAL 01-01-5000 |RESERVE FOR JUDGEMENT
29 __|cFA 12 2002__|UNION OF INDIA M/S DES RAJ NAGPAL 01-01-5000 |RESERVE FOR JUDGEMENT
30 [crA 21 2002_|RATTAN BHUSHAN PURNA DEVI AND ORS, 08-08-2023 |FOR FINAL HEARING
31 |cFA 29 2002__|UNION OF INDIA PAWAN KUMAR GUPTA 05-09-2023 |FOR FINAL HEARING




32 AA 34 2002 |(U.O. DAUIT SINGH AND BROS. 01-01-5000 |FOR JUDGEMENT

33 AA 58 2002 |MIR GHULAM HUSSAIN AND ORS. STATE TH.IRRGATION AND FLOOD CONTROL 07-09-2021 |FOR FINAL HEARING

34 AA 59 2002 |MIR GHULAM HUSSAIN AND ORS. STATE OF J AND K AND ORS. 07-09-2021 |FOR FINAL HEARING

35 AA 60 2002 |MIR GHULAM HUSSAIN AND ORS. STATE OF J AND K AND ORSS. 07-09-2021 |FOR FINAL HEARING

36 AA 61 2002 |MIR GHULAM HUSSAIN AND ORS. STATE OF J AND K AND ORS. 07-09-2021 |[FOR FINAL HEARING

37 AA 62 2002 |MIR GHULAM HUSSAIN AND ORS. STATE OF J AND K AND ORS. 07-09-2021 |[FOR FINAL HEARING

38 AA 63 2002 |MIR GHULAM HUSSAIN AND ORS. STATE OF J AND K AND ORS. 07-09-2021 |FOR FINAL HEARING

39 AA 64 2002 |GHULAM HUSSAIN MIR AND ORS. STATE OF ] AND K AND ORS. 07-09-2021 |(FOR FINAL HEARING

40 AA 65 2002 |MIR GHULAM HUSSAIN AND ORS. STATE OF J AND K AND ORS. 07-09-2021 |FOR FINAL HEARING

41 AA 66 2002 [MIR GHULAM HUSSAIN AND ORS. STATE OF J AND K AND ORS. 07-09-2021 |FOR FINAL HEARING

42 VA 114 2002 |AMAR SINGH GURCHARAN KOUR 17-08-2023 |FOR FINAL HEARING

43 CPOWP 115 2002 |KARTAR SINGH SUBIR DUTTA AND ORS. 17-06-2020 |FOR ORDERS After Notice
44 OWP 122 2002 |ADM.JAMMU MUNICIPALITY AND ANR. SURAT SINGH AND ANR. 08-08-2023 |FOR FINAL HEARING

45 CONC 127 2002 |UNION OF INDIA PARVEEN SINGH AND ORS. 02-08-2023 |FOR ADMISSION After Notice
46 OowpP 165 2002 [ABHIMANYU SHARMA AND ANR. (LRs OF LT.SHSTATE TH. REVENUE DEPTT. AND ORS. 14-08-2023 |FOR ADMISSION After Notice
47 owp 215 2002 |SYED AHMED AND ORS. U.0.I. TH.MIN.OF SOCIAL WELFARE AND ORS. 19-10-2023 |FOR FINAL HEARING

48 owp 238 2002 |ABDUL SAMAD KUBOO AND CO. AND ORS. HOUSING AND URBAN DEVELOPMENT 17-02-2022 |FOR FINAL HEARING

49 CPOWP 241 2002 |NISSAR HUSSAIN STATE TH.REVENUE DEPTT. AND ORS. 17-06-2020 |FOR ORDERS After Notice
50 SWP 563 2002 |ROMESH LAL U.O.l. AND ORS. 03-08-2023 |FOR FINAL HEARING

51 Owp 603 2002 |PRAN NATH RAINA AND ANR. STATE TH.HIGHER EDU.DEPTT. AND ANR. 22-08-2023 |FOR FINAL HEARING

52 owp 629 2002 |HINDU EDUCATION SOCIETY STATE TH.HIGHER EDU.AND ANR. 22-08-2023 |FOR FINAL HEARING

53 Owp 667 2002 |BALBIR SINGH PATNITOP DEV.AUTHORITY AND ORS. 01-01-5000 |FOR JUDGEMENT

54 OwP 684 2002 |MANOHAR SINGH STATE OF J AND K AND ORS. 01-01-5000 |[FOR FINAL HEARING

55 owp 711 2002 |K.C.GUPTA AND ANR. JAMMU DEVELOPMENT AUTHORITY 18-02-2022 |FOR FINAL HEARING

56 OwpP 746 2002 |SUNIL ARORA J.D.A. AND ORS. 25-07-2023 [FOR FINAL HEARING

57 OWP 798 2002 |J AND K CO-OPERATIVE UNION LTD. STATE TH. REVENUE DEPTT. AND ORS 01-01-5000 |FOR FINAL HEARING

58 owp 955 2002 |ROMESH CHANDER AND ORS. STATE OF J AND K AND ORS. 22-08-20Z23 |FOR FINAL HEARING

59 SWP 965 2002 |MOHD. HAFIZ UNION OF INDIA AND ORS 08-08-2023 |FOR FINAL HEARING

60 owp 993 2002 |BUILDING OPERATION CONT.AUTHORITY DINESH MAHAJAN AND ANR. 21-08-2023 |FOR ADMISSION After Notice
61 OwP 1073 2002 |MOHD.PARVEZ AND ORS CUSTODIAN EVACUEE PROPERTY AND ORS. 25-08-2023 |FOR FINAL HEARING

62 SWP 1097 2002 |SUNITA KUMARI STATE OTH.EDUCATION DEPTT. AND ORS 01-01-5000 |FOR FINAL HEARING

63 OWP 1164 2002 |HINDU EDUCATION SOCIETY STATE TH.HIGHER EDU.DEPTT. 22-08-2023 |FOR FINAL HEARING

64 SWP 1327 2002 |CITIZENS CO-OPERATIVE BANK LTD. MEMBER JandK SPL. TRIBUNAL AND ORS. 10-08-2023 |[FOR FINAL HEARING

65 SWP 1343 2002 |CITIZENS CO-OP. BANK LTD. J AND K SPECIAL TRIBUNAL AND ORS. 10-08-2023 |[FOR FINAL HEARING

66 SWP 1513 2002 |BHAGWATI SARAN SHARMA L.G.l. AND ORS. 05-09-2023 |FOR FINAL HEARING




67 SWP 1587 2002 |[MADAN LAL AND ORS. STATE TH.FOREST DEPTT. AND ORS 29-07-2023 |FOR ADMISSION After Notice
68 SWP 1730 2002 [JAMMU CENTRAL COOPERATIVE BANK LTD. |BANARSI LAL SHARMA AND ANR. 08-08-2023 [FOR FINAL HEARING

69 SWP 2358 2002 [RAJESH MAINI P.N.B. AND ORS. 05-09-2023 [FOR FINAL HEARING

70 SWP 2532 2002 |MADAN GOPAL U.O.I. AND ORS. 22-08-2023 |FOR FINAL HEARING

71 SWP 2572 2002 |RAHUL U.O.I AND ORS. 01-01-5000 |RESERVE FOR JUDGEMENT
72 SWP 2587 2002 |SUBASH SINGH YADAV U.O0.I AND ORS. 31-08-2023 |[FOR FINAL HEARING

73 SWP 2643 2002 |ABDUL GAFOOR AND ORS. STATE OF J AND K AND ORS. 10-08-2023 |FOR FINAL HEARING

74 SWP 2835 2002 |SUBASH CHANDER GUPTA ORIENTAL INSURANCE CO. AND ORS. 17-08-2023 |FOR FINAL HEARING

75 SWp 2872 2002 [ASHOK KUMAR M.D., J AND K SRTC AND ORS. 09-08-2023 |FOR DISMISSAL

76 SWP 2885 2002 |GURDEEP SINGH STATE OF ] AND K AND ORS. 08-06-2023 |FOR ADMISSION After Notice
77 SWp 2891 2002 |GOPAL DASS UNION TH.HOME 10-08-2023 |FOR FINAL HEARING

78 SWp 2974 2002 |KULDEEP KOUR U.0.I AND ORS. 01-01-5000 |RESERVE FOR JUDGEMENT
79 SWPTA 9500001 2002 |GURCHARAN SINGH STATE OF J AND K AND ORS. 13-10-2021 |FOR ADMISSION After Notice
80 AA 9500002 2002 |SAJJAD AHMAD BUTT J AND K STATE FOREST CORP. AND ORS. 17-08-2023 |[FOR FINAL HEARING

81 AA 9900003 2002 |ABDUL MAIJID WANI J AND K STATE FOREST CORP. AND ORS. 17-08-2023 |FOR FINAL HEARING

82 AA 9900004 2002 |SAJJAD AHMED BUTT J AND K STATE FOREST CORP. AND ORS. 17-08-2023 |FOR FINAL HEARING

83 AA 9900005 2002 |SAJJAD AHMED BUTT J AND K STATE FOREST CORP. AND ORS. 17-08-2023 |FOR FINAL HEARING

84 AA 9900006 2002 |GHULAM MUSTAFA BUTT J AND K STATE FOREST CORP. AND ORS. 17-08-2023 |FOR FINAL HEARING

85 AA 9900007 2002 |SAJJAD AHMED BUTT J AND K STATE FOREST CORP. AND ORS. 17-08-2023 |FOR FINAL HEARING

86 CRA 9900010 2002 |MOHAN LAL AND ORS. STATE OF ] AND K 12-09-2023 |FOR FINAL HEARING

87 AA 9900012 2002 |ABDUL KARIM WANI AND OTHERS J AND K STATE FOREST CORP. AND ORS. 17-08-2023 |FOR FINAL HEARING

88 AA 9500014 2002 |ABDUL KARIM WANI AND OTHERS J AND K STATE FOREST CORP. AND ORS. 17-08-2023 |FOR FINAL HEARING

89 AA 9500015 2002 |ABDUL MAJID WANI J AND K STATE FOREST CORP. AND ORS. 17-08-2023 |FOR FINAL HEARING

90 AA 9500016 2002 |ABDUL KARIM WANI AND OTHERS J AND K STATE FOREST CORP. AND ORS. 17-08-2023 |FOR FINAL HEARING

91 AA 9900017 2002 |ABDUL MAJID WANI J AND K STATE FOREST CORP. AND ORS. 17-08-2023 |FOR FINAL HEARING

92 AA 9500019 2002 |ABDUL KARIM WANI J AND K STATE FOREST CORP. AND ORS. 17-08-2023 |FOR FINAL HEARING

93 CPSW 9900130 2002 |MUKAR LAL RATHORE AND ORS. VIJAY BAKAYA AND ORS. 09-03-2023 |FOR ORDERS After Notice
94 owp 15 2003 |SUKHDEV SINGH JAMWAL STATE OF J AND K AND ORS. 01-01-5000 |FOR FINAL HEARING

95 CFA 26 2003 [COLLECTOR LAND ACQUISITION HARBANS LAL WAHI AND ORS. 03-08-2023 |FOR FINAL HEARING

96 CFA 27 2003 |HARBANS LAL WAHI AND ORS. COLLECTOR, LAND ACQUISITION 03-08-2023 |FOR FINAL HEARING

g7 CSA 34 2003 |TSERING RABGIAS SONAM ANGDUS AND ORS. 27-04-2023 |[FOR FINAL HEARING

98 SWp 34 2003 |SOM NATH TIWARI U.O.I AND ORS. 31-08-2023 |FOR FINAL HEARING

a8 SWp 37 2003 |M.APPA RAO U.O.I AND ORS. 01-01-5000 |FOR FINAL HEARING

100 [AA 44 2003 |HIND CONSTRUCTION CO. CWE 135 WORKS ENGRS. 01-01-5000 |[RESERVE FOR JUDGEMENT
101 [AA 48 2003 |SUDESH RANI CHANCHELA DEVI AND ORS. 27-02-2023 |FOR ORDERS After Notice




102 |APAA 77 2003 |UNION OF INDIA VED PARKASH SHARMA 24-03-2023 |[FOR ORDERS After Notice
103 |SwP 78 2003 |SHASHI KANTA ROY U.0.1. AND ORS. 01-08-2023 (FOR FINAL HEARING

104 |CPOWP 95 2003 |DISTRICT CO-OP. MARKETING SOCIETY LTD. RAJ KUMAR BHAGAT AND ORS. 01-01-5000 (FOR FINAL HEARING

105 |SWP 193 2003 |KANHIYA LAL UNION OF INDIA AND ORS. 01-01-5000 (RESERVE FOR JUDGEMENT
106 |OWP 198 2003 |SANTOSH KUMARI WINE SHOP STATE TH. FINANCE AND ORS. 01-01-5000 (FOR FINAL HEARING

107 MA 201 2003 |UNION OF INDIA CHAIN SINGH AND ORS. 28-08-2023 |FOR FINAL HEARING

108 |OWP 247 2003 [M/S WINE CENTRE STATE TH. EXCISE DEPTT. AND ORS. 14-09-2023 |FOR FINAL HEARING

109 |OWP 374 2003 |DISTT. CO-OPERTIVE MKT. SOCIETY STATE TH. URBAN DEV. DEPTT. AND ORS. 17-08-2023 |FOR FINAL HEARING

110 |OWP 383 2003 |SAYED SUHAIL HYDER STATE TH. CUSTODIAN EVACUEE AND ORS. 01-01-5000 |RESERVE FOR JUDGEMENT
111 [swp 436 2003 |SIMRO DEVI U.0.l. AND ORS. 01-01-5000 |FOR FINAL HEARING

112 |SWP 476 2003 |PREM SINGH AND ORS. STATE TH.CHIEF SECY.AND ORS 01-01-5000 |FOR FINAL HEARING

113 Oowp 544 2003 |HINDUSTAN COCA-COLA BEVERAGES PVT. LTD.|STATE TH.LABOUR AND EMPL.DEPTT. AND ORS. 01-01-5000 |FOR FINAL HEARING

114 SWP 599 2003 |DILWINDER SINGH UNION OF INDIA AND ORS. 05-09-2023 |FOR FINAL HEARING

115 Oowp 647 2003 [BUILDING OPERATION CONTROLLING AUTHOR|RATNO DEVI AND ANR. 29-07-2023 [FOR ADMISSION After Notice
116 Oowp 660 2003 |[MOHD.SADEEQ AND ORS. STATE TH. SOCIAL WELFARE AND ORS. 19-10-2023 |FOR FINAL HEARING

117  |SWP 705 2003 |RAJINDER SINGH GILL U.0.1. TH. MIN. OF HOME AND ANR. 12-09-2023 |FOR FINAL HEARING

118 |SWP 729 2003 [SHAZIYA UNION OF INDIA TH.HOME 22-08-2023 |FOR FINAL HEARING

119 |OwWP 887 2003 |SHRI MATA VAISHNO DEVI SHRINE BOARD STATE TH. LABOUR AND EMP. DEPTT.AND ORS. 28-09-2023 |FOR FINAL HEARING

120 |SWP 958 2003 |RAKESH KUMAR AND ORS. U.0.l. TH.MIN.OF HOME AFFAIRS AND ORS. 01-01-5000 |FOR FINAL HEARING

121 SWP 1006 2003 |CHAIN LAL J AND K STATE FOREST CORP. AND ORS. 01-08-2023 |FOR FINAL HEARING

122 SWp 1009 2003 [BHUPINDER SINGH UNION OF INDIA AND ORS. 08-08-2023 |FOR FINAL HEARING

123 SWp 1016 2003 [THE JAMMU CENTRAL CO-OP. BANK AND ANR.|SHIV KUMAR SHARMA AND ANR. 10-08-2023 |FOR FINAL HEARING

124 [OWP 1036 2003 |MADAN SINGH J AND K SPL. TRIBUNAL AND ORS. 05-05-2023 |FOR FINAL HEARING

125 owp 1105 2003 |KEDAR NATH BHARDWAJ AND ORS. MUNICIPAL CORPORATION AND ORS. 20-10-2021 |FOR ADMISSION After Notice
126  |SWP 1163 2003 |P.K.SUNIL UNION OF INDIA TH.HOME AFFAIRS AND ORS 05-09-2023 |FOR FINAL HEARING

127 owp 1173 2003 |BUILDING OPERATION CONTROLLING AUTH. |SUBASH CHANDER AND ANR. 02-09-2023 |FOR ADMISSION After Notice
128 owp 1211 2003 |ASHWANI KUMAR J AND K SPL.TRIBUNAL AND ORS. 03-08-2023 |FOR FINAL HEARING

129 SWP 1215 2003 |JAGBIR SINGH U.O.LTH.MIN.OF AGRICULTURE AND ORS. 05-09-2023 |FOR FINAL HEARING

130 |SWP 1350 2003 |RAMAN UPPAL STATE TH.HOUSING AND URBAN DEV. AND ORS. 01-01-5000 |FOR FINAL HEARING

131 SWp 1506 2003 [BANSI LAL U.0.l. TH. HOME AFFAIRS AND ORS. 01-01-5000 |FOR FINAL HEARING

132 SWp 1534 2003 |NIRANJAN DASS U.0.I. TH. MIN. OF HOME AFFAIRS AND ORS. 24-08-2023 |FOR FINAL HEARING

133 SWP 1539 2003 |PROJECT CONST. CORP. WORKERS ASSO. STATE TH. P.W.D. AND ANR. 22-08-2023 |FOR FINAL HEARING

134  |SWP 1780 2003 |BHAG CHAND RAMOLA U.0.I. TH. MIN. OF HOME AFFAIRS AND ORS. 29-08-2023 |FOR FINAL HEARING

135 SWPpP 1961 2003 |BISHAN DASS SHARMA U.O.I. TH. PERSONNEL TRAININGS AND ORS. 01-01-5000 |FOR FINAL HEARING

136 |SWP 2071 2003 [KULWANT SINGH U.0.I. TH. MIN. OF HOME AFFAIRS AND ORS. 05-09-2023 |FOR FINAL HEARING




137 |SWP 2243 2003 |[BHARAT KUMAR U.0.I. TH. MIN. OF HOME AFFAIRS AND ORS. 08-08-2023 |FOR FINAL HEARING
138 |SWP 2414 2003 |KASHMIR SINGH SANDHU U.0.I1. TH. MIN. OF HOME AFFAIRS AND ORS. 08-08-2023 |[FOR FINAL HEARING
139 |CRA 9900011 2003 |VINAY MANJEET KUMAR STATE OF J AND K 18-07-2023 |FOR FINAL HEARING
140 |CPSW 9900046 2003 |TARSEM LAL DR.JASBIR SINGH AND ANR. 04-10-2023 |FOR ORDERS After Notice




